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PROPOSED CALENDAR FOR LOI( ADALAT
HIGH COURT OFM.P.•~TABALPUR

"YEAR 2015"

Cases of Insurance Companies, Writ Petitions, First Appeals, Second
Appeals, Criminal Revisions & all other Cases referred to Lok Adalat.

Cases of Insurance Companies, WI;t Petitions, First Appeals, Second
Appeals, Criminal Revisions & all other Cases referred to Lok Adalat.

Cases of Insurance Companies, Writ Petitions, First Appeals, Second
Appeals, Criminal Revisions & all other Cases referred to Lok Adalat.. .

Cases ofInsurance Companies, Writ Petitions, First Appeals, Second
Appeals, Criminal Revisions & all other Cases referred to LokAdalat.

Cases of Insurance Companies, Writ Petitions, First Appeals, Second
Appeals, Criminal Revisions & all other Cases referred to Lok Adalat.

Cases of Insurance Companies, Writ Petitions, First Appeals, Second.
Appeals, Criminal Revisions & all other Cases referred to Lok Adalat.
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(Anand Kumar Tiwari)
Registrar/Secretary

High Court Legal. Services Committee.
Jabalpur .
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Hon 'hIe The Chairman,

H.C.L.S.C

Approved,

sdJ~
Hon 'ble The Chief Justice

(Anand~TiWari)
Registrar/S ecretary

High Court Legal Services Committee
Jabalpur
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